
ORDER

No. ASDMA.28 12021t12 Daled 21"1 April,2021.

ln continuation of the order issued vide No. ASDMA.2B|2O21|11 dated 20th

April,2021 the following clarifications are hereby issued in respect of Clause A (7) of
the order:

1. Restaurants, Dhabas and other eateries can entertain dine-in guest only up to
6.00 PM. However, take away/ home delivery is allowed upto the usual time of
closure as per local regulations.

2. Restaurants operating within a Hotel or Resort can allow outside guests up to
6.00 PM only. However, in-house guests of the Hotel/Resort may be allowed
to dine-in up to the usual time of operation.

3. Delivery of essential goodsthrough e-Commerce may continue after 6.00 Plt/.

4. Cold storages and warehouses may continue beyond 6.00 PM. However, sale
counters, showrooms etc. attached to these warehouses or cold storages shall
close after 6.00PM.

5. Pharmacies, Hospitals, Animal Care Centres and Veterinary clinics may
operate without restrictions being providers of essential and emergency
services.
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(Jishn Barua, IAS

Chief retary, AsSA

Memo No. ASDMA.2812021 I 12-A
Copy forwarded to:

Dated 2lstApril, 2021

1 . All Additional Chief Secretaries to the Govt. of Assam, Dispur,Guwahati-6
2. The Director General of Police, Assam
3. All Principal Secretaries/Commissioner & Secretaries to the Govt. of Assam,

Dispur, Guwahati-6
4. Commissioner of Police, Guwahati-6
5. The Principal Secretaries of BTC, NCHAC, KAAC.
6. All Deputy Commissioners
7. All Superintendent of Police
8. PPS to Hon'ble Chief Minister, Assam
9. S.O to the Chief Secretary, Assam, Guwahati-6
'10.All P.S to Hon'ble Minister, Assam, Dispur, Guwahati-6
'1 1.All P.S to Advisor to Hon'ble Chief Minister, Assam 4-,r,

ra Tripathi, IAS)/
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(Gyanend
Chief Executive Officer, ASDMA
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